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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 972/2019

Bhanwar Lal Bhargava
Applicant

Versus
State of Rajasthan
Respondent

COMPLIANCE REPORT OF THE HON’BLE TRIBUNAL ORDER
DATED 24.08.2020, ON BEHALF OF RAJASTHAN STATE
POLLUTION CONTROL BOARD.

I, Prema Lal Raigar S/o Late Shri Shankar Lal , aged 47 years, at
present working as Regional Officer, Rajasthan State Pollution Control
Board, Bikaner (Raj.) do, hereby submits the compliance report as

follows:-

1) That the Hon'ble Tribunal by order dated 24.08.2020 directed inter-
alia as follows:-

“3. Let the State PCB take further steps in the matter. The
State PCB may further require the Municipal Board to take
steps for connectivity of sewage generation point to STP and
utilization of treated effluent for non-potable/agriculature
uses, taking into account direction of this Tribunal in order
dated 21.05.2020 in Original Application No 593/2017,
Paryavaran Suraksha samiti & anr. V. UOI & Ors. The PCB may
file its action taken report before the next date by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.”

2) That in compliance of the directions passed by this Hon’ble Tribunal,
the State Board has issued a Show Cause Notice vide letter no F.
14 /Tech-Bikaner (139-STP) RPCB/Plg/1449 dated 11.01.2021 for

intended prosecution for violation of section 25/26 read with section
e
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43/44 of the Water (Prevention & Control of Pollution) Act 1974 to
Executive Officer, Municipal Board, Nokha. The photo copy of the
show cause notice dated 11.01.2021 is annexed herewith and

marked as Annexure-1.

3) That the Executive Officer, Municipal Board, Nokha vide letter dated

4)

25.01.2021 submitted the reply in response to Show Cause Notice

dated 11.01.2021, stating that:-

a. The existing STP could not be repaired and operated due to non-

availability of sufficient budget.

. The existing STP of 1 MLD was not sufficient for the increased

quantity of sewage generated due to increased population
density, hence the new Sewage Treatment Plant of higher

capacity is proposed.

. The Municipal Board, Nokha has proposed 2 STP of 7 MLD and 4

MLD capacity at/near village-Madiya & at/near village-Charkara
respectively. Municipal Board, Nokha has applied for Consent to
establish to Board for above STPs.

The photo copy of the reply submitted by Municipal Board, Nokha

is annexed herewith and marked as Annexure-2.

That the State Board has verified the reply submitted by Executive
officer, Municipal Board, Nokha on dated 24.02.2021. The photo
copy of verification report is annexed herewith and marked as
Annexure-3.

That in the light of submissions made herein above, it is requested

that the compliance report may kindly be taken on record.
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r14/Tech-Bikaner(139- STP)RPCB/Plg 'LV

Executive Officer, ) "se Date: \\\o\\ o % ) 2_\
_ Municipal Board,

Nokha

Bikaner.

with section 43/44 of the Water

Sub.:- Show ] in
Cause Notice for intended prosecution for violation of scction 25/26 read
for 01 MLD STP at Ward No.

(Prevention and Control of Pollution) Act 1974
e -7,Nokha,Tehsil- Nokha, Distt- Bikaner.
ef.:-1. Show cause notice for intended prosecution issued vide this office letter

5 no.F14/Tech-Bikaner(139- STP)RPCB/Plg /2570-72 dated 12.02.2019.
: Tohéso‘;fi‘gf 91etter no. F14/Tech-Bikaner(139-STP)RPCB/Plg/577-78 dated

3. Show cause notice for intended prosecution issued vide this office letter no.

F14/Tech-Bikaner(139- STP)RPCB/Plg /975- 980 dated 28.02.2020.
4. O.B.H held on 18.06.2020.

S. Your letter dated 17.06.2020
6. This office letter dated 25.06.2020.

7. Show cause notice for intended prosecution issued vide this office letter dated
07.10.2020.

1. Whereas, the Water (Prevention and Control of Pollution) Act, 1974 (hereinafter

referred to as the “Water Act”) has come into force in whole of the State of
Rajasthan w.e.f. 23/03/1974.

2. And whereas the Water Act has been enacte

d to provide for the prevention and
control of water pollution and for maintaining and restorin

g the wholesomeness of
water.

3. And whereas keeping this in view the Rajasthan State Pollution Control Board
(hereinafter referred to as the “Board”) has been conferred powers to take such steps

as are deemed necessary for the enforcement of the provisions of the aforesaid Act.
4. And whereas section 24 of the Water Act provides that no person shall knowingly
cause or permit any poisonous, noxious or polluting matter, determine in accordance

with such standards as may be laid down by the State Board, to enter into any string
or well or sewer or on land.

5. And whereas, section 25/26 of Water Act provides that no person shall without the
previous consent of the Stat

industry, operation or process or any treatment and disposal system or any cxtension
or addition thereto, which is likely to discharge sewage or trade effluent into stream

or well or sewer or on land or bring into use any new or altered outlet for the

discharge or sewage or trade effluent or make any new
effluent.

6. And whereas, contravention of the provisions of section 24 and section 25/26 of the
Water Act is a criminal offence, punishable under section 43 and 44 of Water Acl.

e Board establish or take any step to establish, any

discharge of sewage or trade
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7. And whereas, Municipal Board, Nokha, Bikaner is responsible, for operatiop of
01 MLD Sewage Treatment Plant located at Ward No.-7, Nokha, Bikaner.

8. And whereas the STP has been established and is being operated without prior

Cor.xsent To Establish/ Consent To Operate under the provision of Water Act
which is punishable offence under section 33,43 & 44 of the Water Act.

9. And whereas, the STP was inspected on 21.12.2018 and 15.02.2019 by officials
of the Board and found Dnon-operational. It was also observed that untreated
sewage is being bypassed and discharged on open land.

10. And whereas, a show cause notice was issued vide this office letter no.
F.14/Tech-Bikaner (139-STP)/RPCB/P1g/975-980 dated 28.02.2020 for reasons
mentioned therein and OBH was given to Municipal Board, which was held on
18.06.2020 and attended by officials who were directed to submit consent
application by 30.06.2020.

1. And whereas, the Hon’ble NGT in its order passed on 24.08.2020 in the matter

of O.A No. 972/2019 Bhanwar Lal Bhargava V/s State of Rajasthan has directed
as follows:-

Let the State PCB take further steps in the matter. The state PCB may -
further require the Municipal Board to take steps for connectivity of the
sewage generation points to STP and utilization of treated effluent for
non-potable/agricultural uses, taking into account directions of this
tribunal in order dated 21.05.2020 in original application no. 593/2017,
Paryavaran Suraksha Samiti & Anr. V. UOI &Ors.

12. And whereas, a show cause for intended prosecution for violation of Water act
was issued vide this office letter dated 07.10.2020.

13. And whereas, Municipal Board, Nokha has failed to submit any reply of the
show cause notice issued vide letter dated 07.10.2020 or apply for CTO under
the Water Act.

14. And Whereas the Hon’ble NGT in the matter of O.A No. 593/2017 Paryavaran
Suraksha Samiti & Anr. V. UOI &Ors its order dated 28.08.2019 has given
following directions regarding imposition of Environm

ental compensation for
violation of the rules:-

“All the Local Bodies and or the concerned departments of the
State Government have to ensure 100% treatment of the
generated sewage and in default to pPay compensation which
is to be recovered by the States /UTs, with effect from
01.04.2020. In default of such collection, the States/UTs are
liable to pay such compensation. The CPCB is to collect the
same and utilize for restoration of the environment”.

15. And whereas the Hon’ble NGT in O.A no. 593/2017 Paryavaran Suraksha
Samiti & Anr. V/s Union of India & Ors. in its order dated 21.09.2020 has
inter-alia directed as under:-

(i) That state may ensure that STPs meet the laid down
norms and remedial action be taken wherever norms
are not met.

(i) It must be ensured that no untreated sewage/effluent
is discharged into any water body.

16. And whereas section 48 of the Water Act provides that where an offence under
this Act has been committed by any Department of Government, the Head of
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Department shall be deemed to be guilty of the offence and shall be liable to be
proceeded against and punished accordingly.

17. And whereas the above observations show that the Municipal B(‘)ard’has failed
to comply with provisions of the Water Act in spite of repeated directions of the

Board.
In view of the above, the State Board intends to initiate legal proceedings under
section 33 and section 43/44 of the Water Act against the Municipal Board and officers

responsible for its functioning.

If you have submission/reply to the intended action, you may submit‘ your reply
to this office along with copy to Regional Office, Bikaner by 25.01.2021 fgllmg which
the Board may file prosecution against the Municipal Council and responsible officers

without further notice.

This bears approval of Competent Authority.

(Niraj Mathur)
GIC, Liquid Waste
F14/Tech-Bikaner(139- STP)RPCB/Plg Date: .

Copy to following for information/ necessary action:-
i JSe_crc:tary, Local Self Government Department, Government of Rajasthan, Secretariat,
aipur

2. Director, Local Bodies, Government of Rajasthan, G-3, Rajmahal Residency near Civil
Lines Phatak, Jaipur

3. Regional Officer, Rajasthan State Pollution Control Board, Bikaner with request to
follow up with Municipal Board.

4. Master File, Liquid Waste, RPCB, Jaipur.

GIC, Liquid Waste
e
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REGIONAL OFFICE, RAJASTHAN STATE POLLUTION CONTROL BOARD

Plot No SPL-33, Phase-2nd, Bhichhwal Indusrial Area, Bikaner
g Raid
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for violation of section 25/26 read with section 43/44 of the Water (Prevention and
Control of Pollution)Act 1974 for 1 MLD STP at Ward No 7, Nokha, Tehsil-Nokha,
Dist-Bikaner vide letter no 1449 dated 11.01.2021% Jgax & JAIH 976 |
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fas9 :— .Show Cause for intended prosecution for vioiation of section 25/26 read
with section 43/44 of the water (Prevention and Control of Pollution ) Act
1974 for 01 MLD STP at Ward No.-7, Nokha, Tehsil-Nokha, Distt-Bikaner.
O — o1Yd HATad UFiE F14/Tech-Bikaner(139-STP) RPCB/ PLG 1446
Dated 11-01-2021
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for 3 years on turnkey basis. ” is correct.

T

AFFIDAVIT

I Sanjay Jain Proprietor/ Partner/ Authonzed Signatory of M/s  Enviro Infra
Engineers Pvt. Ltd. under take that the information furnished sy me in

schedule/annexure 1 to 14 and abstract of details of the Technical bid of the tender for -

the work of “Designing, constructing, erecting & commissioning of Sewage TI?SQMent

Plant (STP) of 1 MLD capacity at ward no 5 based on MBBR technology including'za&M

-

If any information is found to be incorrect, NAGAR PALIKA has right to reject

my tender and to take action against me as per rules.
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M/s Enviro Infra Engineering pPvt. Ltd.
) \/  B-6/83, Sector- X1. Rohini,
New Delhi - 110085

Qub :- Designing, construction, erecting & commissioning of Sewage
Treatment Plant (STP) of 1 MLD capacity at Ward No. 05 Nokha
Town Based on MBBR Technology.

Ref :- Tender Date 21.04.2011
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(AR IS 2001-2015 Certitied Company) ﬁ
Camprehensive Soelntinos Far YWarer & Waste Water Trestuient ,[VOA, ey
Ref.: AEPPL/MB/O-1/20 Date : 17/06/2020
To,
M/s. MUNICIPAL BORAD OKHLA
Kind Attn. : Executive Engineer
Subject - Proposal for Repair works of STP 1 MLD
Dear Sir,
Refer to the above mentioned subject; kindly find as below our offer for your kind consideration & perusal :
Scope of Work:-
1. Work as per Schedule A attached
2. Providing necessary documentation for CTE & CTO from Pollution Department. The fee has 1o be provided
by the department.
Price:-
A.  As per Enclosed Annexure-A .
Payment Terms:-
1. 50% advance along with the confirmed order.
2. 40% against inspection of material prior to dispatch.
3. 10% against erection & Commissioning.
Other Terms:-
1. PCB Fee shall be paid by Client
2. Necessary Document to be provided by Client.
We hope you will find our offer suitable and favour us with your order.
Best regards, M
For AASTHA ENVIRO PROJECTS PVT.LTD. qﬂfﬁy/
e 3@:2‘
» ; raedl
(C.B. Singh) 1 q
(Director)
Mobile No. : +91 98100 21137 _ 1

2nd Floor, Piot No 543Y, Pace City i, Sec-37, Dusl. Gungaon-122001, Ph. 0124-4100404 - : ;
E-mail ; agsthaenviro er@gmait con. enquiry@@sasthagroup co.in, proposal@aasthegroup co., Website | www. aasthagroup.cad
(' Ragd. Off. 601324, varindavan Yojna. R B. Road. Lucknow, Uttar Pradesh, India-226016
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AASTHA FEXVIRO PROJECTS PYT. L] e
(Al IS 90012013 Certified Company) % E’s fQ
' . s e o
Comprehensive Salotinns Poar YWaler & Wadde Water Trentmaoent 1id %7, Mr:‘i’;‘ﬁ"
[ e
Ref.: AEPPL/MB/O-1/20 Date : 17/06/2020

To,

M/s. MUNICIPAL BORAD OKHLA

Kind Attn. : Executive Engineer
Subject : Proposal for Repair works of STP 1 MLD
Dear Sir,

Refer to the above mentioned subject; kindly find as below our offer for your kind consideration & perusal :

Scope of Work:-
1. Work as per Schedule A attached
2. Providing necessary documentation for CTE & CTO from Poliution Department. The fee has o be provided
by the department.
Price:-

A. As per Enclosed Annexure-A

Payment Terms -~
1. 50% advance along with the confirmed order.
2. 40% against inspection of material prior to dispatch.
3. 10% against erection & Commissioning.

Other Terms:-

1. PCB Fee shall be paid by Client
2. Necessary Document to be provided by Client.

We hope you will find our offer suitable and favour us with your order.

Best regards, : g‘ﬂ'\fﬁm gi(; ~Ji ‘

For AASTHA ENVIRO PROJECTS PVT. LTD.

(C.B. Singh)
(Director)

2nd Floor, Plot No. 543Y, Pace Clty I, Sec-37, Dist. Gurgaon- 122001, Ph.: 0124-4100404

Ragd. Off- BC/A24, Varindavan Yojna. R.B. Road, Lucknow. Uttar Pradash. Indis-226016

Eomail - aasthaeoviro erg@gmail com, enquing@aasthagroup.co.in, proposali@aasthagroup oo i, Wishsite - www aasthagroup.co i



DETAILED WORK SHEET WITH PRICES - STP 1.00 MLD- Annexure-A

SN, CHARACTERISTICS / ITEM PAF:;‘:‘TER DESCRIPRION Quantity Smounthe.)
BOD (PPM) <30
COD (PPM} <250
TSS (PPM) < 100
OfL & GREASE <5
PH 6.5-8.0 -
1{Minor Repair of Screen Chamber Piastering and Painting Works 1job 10,000.00
2|Minor Repair of Oil & Grease Trap Plastering and Painting Works 1job 30,000.00
3|Minor Repair of Collecttion Tank Plastering and Painting Works 1 job 30,000.00
4{Minor Repair of Aeration Tanks Plastering and Painting Works 1job 50,000.00
5|Minor Repair of Settling tanks Plastering and Painting Works 1job 50,000.00
6 Minor Repair of Chlorine Contact Tanks Plastering and Painting Works 1job 50,000.00
Capacity : 50 Cubic Meter, , Head - 10 Meter, Make - Kirloskar/
a|Sewage Transfer Pump(New) Equivalent 2(1W +1SB) 250,000.00
Capacity : 65 Cubic Meter, Head - 30 Meter, , Make - Kirloskar/
5{Filter Feed Pump(New) equivalent 2(1W +15B) 200,000.00
Type - Twinlobe RBtatory, Capacity - 800 cubic meter/Hr, Pressure - .5
6| Air Blower(New) kg/ Cm2, Make - Beta/GND/Airvac- Kirloskar Motor 2(1W +158) 420,000.00
7| Airation /Air Diffusion Sysytem(New) Yanks - Collection/ Sludge/ Aeration, Type: Coarse, make: 3E 1 Lot 150,000.00
Capacity - 25 cubic meter/Hr, Head - 10 meter, Make - kirloskar/
8|Sludge Recirculation Pump{New) Equivalent 2 (1W+158B) 150,000.00
Capacity - 50 fts/Hr, Tank Size - 500 (ts, No's - 2, Make - Milton Roy/
9|Disinfectant System(New) Rainbow 2 (1W+15B) 150,000.00
Repair and painting work of Exisiting Filter Units with addition of filter
10|Activated Carpbon Filter{repair) Media 1 Job 250,000.00
Repair and painting work of Exisiting Filter Units with addition of filker |
11| Duel Media Filter(Repair) Media ¥ 1 Job 150,000.00
Type - Electro-Magnetic, Capacity - .65 KL/HR, No's - 1, Make
12|Electronic Flow Meter Aster/Equivalent 2 Nos 150,000.00
13{UV Lamp and Panel Repair Repair for Existing Uv lamp 1 Nos. 200,000.00
14|Online PH Meter Range - 2 12, No's- 2, Make - Max, Countronics, Aster 60,000.00
15|MCC Starter Panel{Repair) Repair of Existing MCC Panel 1Job 150,000.00
16|Interconnection Pipe(New) Type - C Class, Make - Jindal/ Tata/ Prince/ Finolex 1 Job 500,000.00
17|MBBR Media for Aeration Tank 100 m3, 400 m2 Surface Area Media,Make: 3E/MM Aqua 100 m3 1,550,000.00
18|instaliation for New Supplied Equipments Making of Foundations and Power arrangements 1 Job 200,000.00
19{consuttancy Charges for CTE & CTO Necessary Documenentation shall be provided 1Job 300,000.00
18| Transportation, if any 100,000.00
Total STP 5,150,000.00

PAYMENT TERMS

e 50% advance along with the confirmed order.

»  40% against inspection of material prior to dispatch.

« 10% against erection & Commissioning.

TERMS & CONDITIONS

_ {
laxes : Q“ Q’ :
‘ RIBER

Loading & Unloa s

QPR ()

» COMPLETION PERIOD
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Extra as per actual.

Scope of Client.

90 - 120 days after completion of Civil Works in all
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R,UIDP Office of Executive Engineer

| Rajasthan Urban Infrastructure Development Project (A Unit of RUDSI
PIU (Phase 3 — Program Loan), Bikaner

Tel No.:, Fax No.:, email : eepiubik@gmail.com, web site : www.ruidp.rajasthan.govin

Meetin ic

W?ter supply and sewerage works in Nokha town of district Bikaner is proposed
under Phase-IV of RUIDP, City- Level Committee (CLC) meeting is scheduled under
chairmanship of District Collector, Bikaner in meeting hall of Collectorate Bikaner on
06.08.2018 at 11:30 AM for finalization/ approval/ consent on proposed works.
Power Point Presentation for proposed work will be made in the meeting.

Meeting Venue ¢ Meeting hall of Collectorate Bikaner
Meeting Date/ Time : 111:30 AM on 06.08.2018

Yodr presence in the meeting is requested.

rake
(D K Mittal)
Member Secretary (CLC),

Executive Engineer,

RUIDP, PIU, Bikaner
No. PIU/BIK/2018-19/ § S§L — S35 Dated : 31 ./07/2018
Copy to following for information and necessary action please: ;
1. Hon’ble Member of Parliament, Bikaner, C-66, Kathuria colony, Bikaner

Tel. : (0151) - 2230260 (email : arjunrammeghwal@gmail.com )

2. Hon'ble MLA, Nokha constituency, 380, civil lines, Jaipur, email:
rajass ly@ni

3. PS to Project Director, RUIDP, Jaipur

4. PS to District Collector, Bikaner

5. Hon’ble Chairman/ Dy Chairman, Municipal Councila/ Board, Nokha

6. Superintending Engineer, PWD, Bikaner, email: piu_bikaner@rediffmail.com

7. Superintending Engineer, PHED, Bikaner, email: sephedbkn@amail.com

8. Senior Town Planner, Town Planning department, Bikaner, email:
townplanningbika rediffmail.com

9. Commissioner/ Executive Officer, Municipal Council/Board, Nokha, email:
mbnokhabkn@gmail.com

10. M/s Creative Consultant, Jaipur

11. Lpcal NGOs/ CBOs ; ;
' ' féiﬁr@"»
gﬂ-ﬂ(\?j“j Uﬁv%ﬁ Executive Engineer,

PR RUIDP, PIU, Bikaner
arferen =Y 3ﬁ:‘:‘ﬁjﬂ
R AiAEHhT
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- _LPFB RAJASTHAN STATE POLLUTION CONTROL BOARD

/n/ . 4, Institutional Area, Jhalana Doongri, JAIPUR
o
AT

Account Details For Payment Through RTGS/NEFT

Name of Account holder: EMvember Secretary,Rajasthan State Pollution Control Board
Account No:  1333332312207205 (Valid for one transaction only.)
IFSC Code : S ‘BAFEBOEETNEH ______
Bank Name : _ |Bank of Baroda
Bank Branch : . E{DS_,__QhaIana Doongri, Jaipur
Date (DD/MM/YYYY) :  123/12/2020
‘Amount : Rs. 60000
EIf you tranfer payment through NEFT/RTGS [37R 3 58 @Tdl W& H NEFT/RTGS & &RT
in this Account Number your Payment will |30 FTd &1 AR ST YTH $IQ ¢ o TP
be verified Automatically. YITAH Auto Verify 8 SR
This Account Number is valid for one :
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transaction only. ey w—_-%“_“qg s sgd 8
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Rajasthan State Pollution Control Board

FORM I

RSPCH

===

o, S0
Weuemls Air (Prevention and Control of Pollution) Act,
N 1981

Application for Consent to Establish under
section 21 of the

Draft Letter

Print Date: 12/23/2020

From:-

Sewage Treatment Plant
Village Madiya, Zone 1
Madiya Bikaner

To,

Member Secretary4,
Institutional Area, Jhalana
Doongari, Jaipur-302
004Phone: 0141-
5159600,5159655

Sir,

1/We hereby apply for obtaining

Date: 23/12/2020

Unit ID: 109177

Application ID: 273024

Application Type: CTE AIR/WATER - Fresh

Disposing Authority: Head Office (PLG]

Address: 4, Institutional Area, Jhalana Doongari, Jaipur-
302 004

Consent, in Form No. I under section 21 of the A

ir (Prevention and Control of Pollution)

, plant owned by Sewage Treatment Plan

Act, 1981 (No. 14 of 1981) for establishing an industrial plant/ operation/ process/ activity
t (Name of Director/ proprietor/ partner etc.

A. Details of Industry/ Activity/ Service/ Operation/ Process:-

part I: General Information

Fefor R
ol

o e

. IName of Industry/ Activity/ Service/ Operation/

Sewage Treatment Plant

R WTW

Y, e

Process
b. IName and Designation of the Applicant RAJURAM JAT Executive Officer
c. [Correspondence Address \Village Madiya, Zone 1
Village/ Area Madiya
Street/ Locality/ City Madiya
Tehsil 7 Nokha
| |District X Bikaner S oL
State S T O _____ [Rajasthan e R e
~ |Pin Code _ 2 = 334803 R gt
| _[Telephone No. (including STD Code) . _‘__~0-01531220032__*__ St e
Mobile No. 9783911198
E-Mail Address it rajura_mjat.Isg@rajasthan.go“v_.il‘___ S
Fax No. E

Igit—e Address

Madiya Sewag_e Treatment Plant
illage Madiya, 2one1 - ——

#Villag'é—/ Area e S Madiya N S RSP
Street/ Locality/ City e Madiya S e
" Hehsil _ __[Bikaner et o o R e
District s o Nokha e —————
_|Plot No./ Khasra No. R R e e iR
__pin Code R 334803 e el
Telephorje No. (including STD Code) e e e a———
Maobile . = — GBI53122008 | ey
AR T W P e

IR (ASRITH)




. [Consent is applied for

(Entire Industry/ Activity/ Service/ Operation/ Process

e B W
NZ :
Fax No. 0- : ‘A\
Email Address rajuramjat.lsg@rajasthan.gov.in 5 s
e. IPlot Area/ Mining Lease Area N/A N/A -
f. Land classification R
a) Industrial or No t'ﬂ
(b) Commercial, or No
(¢) Agriculture, or No
d) Residential, or No
(e) Other than above Converted
g. (Whether covered under Aravalli Notification N/A
h. Whether requiring authorization under the rules
dealing with Hazardous Waste notified under
Environment (Protection) Act, 1986 and quantity of
used/ waste oil is 2 5 KL
i. (Whether covered under EIA Notification, 2006 N/A
j |Gross Built up Area N/A
Fresh

within the premises of the establishment

lor Part thereof- please specify)

|. |Category of Industry/ Activity/ Service/ Operation/ Red
Process

m.|Scale of Industry/ Activity/ Service/ Operation/ Small
Process

n. |[Status of Industry/ Activity/ Service/ Operation/ Proposed
Process

0. {Total Capital Investment (without depreciation) in 1330
Industry/ Activity/ Service/ Operation/ Process (as
per Project Report/ CA Certificate) for which consent
is applied (Rs. in lacs)

. [Date of Commissioning 15/04/2021

q. Total number of employees (including contractual N/A
workers) in the Industry/ Activity/ Service/
Operation/ Process (maximum)

r. {Total number of residents in the colony; if any N/A

N/A

Installed Capacity of the Industry/ Activity/ Service/ O

peration/ Process

IS.
N/A
t. |No. of working days in a year 0 %
u. |No. of shifts per day 0
v. |Electric connection number and name N/A

AR g

B. Surround

ing Details:-

S. No.| Which of the following features exist within 1 km of the site |
1. |Human Settlement (Village/ City/ Town) IN/A
2. |water body IN/A
3. iIndustrial area (Specify) N/A
4. JAny major industry (Specify) N/A

Part II: Information related to Industry/ Activity/ Service/ Operation/ Process

(a) Raw Material Details:
;“"_‘“ Y S i e Y gy =D : e 5 o TR e }
i ; i i 2 " . Storage |
o |RM_NAME|NatureName Name C°"S“"l‘,"’1ti't‘;"(w'th "'L?t';'lgj(?::;' Capacity
> | B Foman (With Unit)
98087|Sewage  |Liquid |sewage|7, MLD Liquid LMD |
(b) Product/ By Product/ Service/Activity details
el  a.. | Quantiy} Capacity | Product or By Product | Storage |
Ne. | ™ | (wahuspit) | 2 orService | | Copacity |
5088/ >ewage 17, MLD 'Service 7 W‘ q%f%{ﬁ

L (Treatment Plant |
el
o

PrroTeEs

(Rrorenr)

4

CIGIEN

{c) Electric Energy/Water Requirement (Kilo Watt/Kilo liter per Day)

M
sifererh AT
e wiferat, ATed



. Y Not Applicable...

v
; (d) water Consumption Details (Kilo liter per Day)
" « e i - - M T - s
L ‘ SriNo | Source of Water | Boiler / Cooling  Domestic | Industrial Process |Others
1159311 JPHED Supply 0 1 0 J[é" |

Part III: Information related to Effluent Generation, Treatment and Disposal

(a) Effluent Generation & Disposal Details

= Type of " Quantity of | Recycled in the Disposed/ Sadsinint
No. Effluent(Trade/ Effluent ' Process/ Activity | Discharged S
Domestic)  Generated (KLD) (KLD) 1 S
81433|Domestic Sewage 0.5 0 0.5 i
= Sewer

(b) Mode Of Treatment and disposal

IN/A . ' = R

(c) Type of treatment system installed

/A |

z)

part IV: Information related to Air Pollution and Control Systems
(a) Air Emission Details

A- Process Stacks

Senck | 5 Infrastructural
' ¢. |attached - Stack height Details of Air | Probable monitoring
| Mo o | from ground Pollution Control | 1 0ot facility (Yes/
; ‘level (in meter) Measures P ! No/ Not
process | :
e e A 1 1. oSS
! ACOUSTIC ‘
80739|D.G. Set  |6.00 ENCLOSURE, ADEQUATE | o tiCUlete ve
g S e STACK HEIGHT, 5 S ey &

B- Flue gases stacks
INot Applicable... ' T e

C- Fugitive emission

Hﬁgt Applicable.. R 18 3 N S8 : s ""d'-""":w;-“-- = ”,4

D- Details of D. G. Sets

Height of | Height of Stack ' Infrastructure facilities for (}

Rating Status of |

; 3 e R
1S.No.](KVA/'§ Acoustic | s::tkef")" ‘ Aé;’l:‘g:ﬁ:{‘d  stack emission monitoring |
i 1 i i H i =
[ T e shiiignt | Ll ecieadisisen ool
@ g é ! ! !
;48547;(1}%3;\) Yes 3 6 N
pPart V: Information related to Solid Waste: g‘ ”i E iﬁ i<
Not Applicable... = - o as T =
o 5@ = afftrard) @AfHT
part VI: Information related to Consent Fee Deposition TR t%‘zf'}!?ﬁ“l‘.‘m"

1. I/ We, hereby declare that the information furnished above is correct to the best my/ our knowledge

2. I/We, hereby submit that in case of change, either of the point of characteristic of discharge or the guantity of
discharge or its quality, a fresh apptication for consent shall be made and until such consent is granted no change

shall be made.

and its official authorized in this behalf by the State Board can make

3. |/We, undgrstand the State Board
y me/ us while deciding the application on the basis of the

s/ n'\r(fdification in the data provided b
£ me/ us.

necessary cf

inform/?on

BT LR e CALIERE MR R
IR )




Date:- Signature s {

§ Place Name h
Designation =\

Seal ,

Note:

I. Consent application must be accompanied with the fees as specified in the notifications issued by the 5tate
Government time to time.

II. Consent fee shall be paid through Bank Draft payable in favour of the Member Secretary, Rajasthan State
Poliution Control Board or through ECS or through e-Mitra/ CSC or Bank Challan or any other facility as per orders
issued by the State Board time to time.

II1. Documents as per check list as specified by the State Board shall be submitted along with the application.

IV. All documents including consent application form submitted to the State Board shall be signed/ attested by the
proprietor/ authorized signatory along with seal.



. “ReSPCs RAJASTHAN STATE POLLUTION CONTROL BOARD
:;;\/,_é 4, Institutional Area, Jhalana Doongri, JAIPUR

Account Details For Payment Through RTGS/NEFT

\Account No: __.\3*_3_?,3_32_3.}_?_?97_2’,%’,(!? lid .,EQL‘?,'JEE@EEEE‘_?_”,EEM_
psCColle : 0 IBARBOEXTNEH

[Bank Name : |BankofBaroda sy
Bank Branch : 1DS, Jhalana Doongri, Jalpur_ 2
Date (DD/MM/YYYY) : Sifanre . ————
\Amount : Rs. 48000

iName of j_gggqp_gﬂolder: jl\_’l_gmber Segretawﬁ@asgllgg__ State Pollution Control Board

S SSERESEEV0

i e ———— A ————

%If you tranfer payment through NEFT/RTGS 3R 310 T4 @id! d@n § NEFT/RTGS AR
in this Account Number your payment will o T o TR A I A &l AUDI
be verified Automatically. AT Auto V?_;ifl@ SR -
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' ‘ - v Rajasthan State Pollution Control Board

FORM I

RSPCH Application for Consent to Establish under
E section 21 of the

Hean Ar(
- By Air (Prevention and Control of Pollution) Act,
o 1981 ) ¢

Draft Letter

Print Date: 12/23/2020

From:- Date: 23/12/2020

Sewage Treatment Plant
Village Madiya, Zone 1
Madiya Bikaner 4

To, Unit ID: 109177
Member Secretary4,

Institutional Area, Jhalana

Doongari, Jaipur-302 Application ID: 273027
004Phone: 0141-
5159600,5159695
Application Type: CTE AIR/WATER - Fresh
Disposing Authority: Head Office [PLG]
Address: 4, Institutional Area, Jhalana Doongari, Jaipur-
302 004
Sir,

I/We hereby apply for obtaining

Consent, in Form No. | under section 21 of the Air (Prevention and Control of Pollution)
Act, 1981 (No. 14 of 1981) for establishing an industrial plant/ operation/ process/ activity

plant owned by Sewage Treatment Plant (Name of Director/ proprietor/ partner etc.) f
Part I: General Information g—q"ﬁiﬁ T}T%(EE“ \ f
A. Details of Industry/ Activity/ Service/ Operation/ Process:- Mg«{%}’&ﬁf"a
a. [Name of Industry/ Activity/ Service/ Operation/ Sewage Treatment Plant » mﬁwfﬁﬂf
Process TR
b. [Name and Designation of the Applicant RAJURAM JAT Executive Officer
c. [Correspondence Address Village Madiya, Zone 1
Village/ Area Madiya
IStreet/ Locality/ City Madiya
Tehsil Nokha
District i Bikaner =
state Rajasthan 3
Pin Code L 334803 il
Telephone No. (including STD Code) 0-01531220032 =
Mobile No. 9783911198 :
E-Mail Address rajuramjat.lsg@rajasthan.gov.in
No. o 5
;?t); AC()jdress Charkara Sewage Treatment plant
village Charkara, Zone 2 i
\Village/ Area “EE - C:artara”,____ B i : -
Street/ Locality/ City C. arkara e gt =]
Tehsil s —
District R = ekha —
fp‘ot NoJ/KhpslaNo. .. ] J N S

v 534803 T T vt
Pin Code —___pBaeo3 k j

Telephone Np. ihﬁﬁiﬁgﬁ‘é_}fg,(;g@_gl,ﬂ ST (())tfg"g S PTTCR e S ae
g‘i‘” NO. N 3122003 o



o P R
) =
> 1, X [}
Fax No. 0-
Email Address rajuramjat.lsg@rajasthan.gov.in \ 5
e. [Plot Area/ Mining Lease Area N/A N/A ﬁ&\ s
f. |Land classification e
(a) Industrial or No . 5
(b) Commercial, or No
(c) Agriculture, or No
(d) Residential, or No
(e) Other than above No
g. [Whether covered under Aravalli Notification No
h. [Whether requiring authorization under the rules No
idealing with Hazardous Waste notified under
Environment (Protection) Act, 1986 and quantity of
used/ waste oil is =2 5 KL
i. Whether covered under EIA Notification, 2006 No
j. |Gross Built up Area 0
k. [Consent is applied for Fresh
(Entire Industry/ Activity/ Service/ Operation/ Process
or Part thereof- please specify)
I. ICategory of Industry/ Activity/ Service/ Operation/ Red
Process
m.|Scale of Industry/ Activity/ Service/ Operation/ Small
Process
n. [Status of Industry/ Activity/ Service/ Operation/ Proposed
Process
0. [Total Capital Investment (without depreciation) in 760
Industry/ Activity/ Service/ Operation/ Process (as
per Project Report/ CA Certificate) for which consent
is applied (Rs. in lacs)
p. [Date of Commissioning 15/04/2021
q. [Total number of employees (including contractual N/A
workers) in the Industry/ Activity/ Service/
Operation/ Process (maximum)
r. {Total number of residents in the colony; if any N/A
N/A
within the premises of the establishment s
<. [Installed Capacity of the Industry/ Activity/ Service/ Operation/ Process
N/A
t. |No. of working days in 3 year 0
u. |No. of shifts per day 0
v. |[Electric connection number and name N/A {
B. Surrounding Details:-
S. No.| Which of the following features exist within 1 km of the site
1. |Human Settlement (Village/ City/ Town)
2. {Water body N/A
3. |Industrial area (Specify)
4. JAny major industry (Specify)
Part IT: Information related to Industry/ Activity/ Service/ Operation/ Process
(@) Raw Material Details:
L% ’ [ |consumption(WithNature(solid,| Storage |
| No. RM_NAME NatureName Name onsunlajp Hon(WERmaturel Soi f Capacity |
e ; | nit) | Liquid, Gas) i
(o e s et e T K ia T i e RS (Wlth Umt)
98096/Sewage  |Liquid [Sewagel4, MLD ~tiquid b, Mip |
(b) Product/ By Product/ Service/Activity details
‘NSo Mame 7 Qua(any/ Capacity ! Product or By Product | St;;r}s.g;é B
s ithunit) ' or Service ) . Capacity |
ment Plant \ - ! LI : Q—Eﬁ‘ 1 _!
P @\Q‘ H«‘ctr«g Energy/Water Requirement (Kilo Watt/Kilo liter per Day) ._..4*4’
B Q-C.xv-:rr * . ‘\ﬁ"f
mﬁmmﬁuawm e qieTa, A

FR Qo)



/ [ Not Applicable... y

(d) Water Consumption Details (Kilo liter per Day)

. SrNo _ Source of Water _Boiler / Cooling Domestic Industrial Process | Others |

159316 |PHED Supply 0 e ol o ]

Part II1: Information related to Effluent Generation, Treatment and Disposal

(a) Effluent Generation & Disposal Details

s Type of ) Quantity of | Recycled in the Disposed/ obtiba it

Nc; Effluent(Trade/ Effluent Process/ Activity | Discharged Distacint

" | Domestic) Generated (KLD)  (KLD) (KLD) -
81435|Domestic Sewage 0.5 O 0.5 fiiv;/er

(b) Mode Of Treatment and disposal .
IN/A e |
(c) Type of treatment system installed
IN/A |

Part IV: Information related to Air Pollution and Control Systems
(a) Air Emission Details

A- Process Stacks

; e
125 iYes g 6 Iy |

aoa ™ g ‘

Part V: Information related to Solid Waste:

:_ Stack . Infrastructural
i S. | attached Stack height Details of Air , Prabakis monitoring
| N(; . from ground Pollution Control | otidtinits facility (Yes/
i > level (in meter) Measures P No/ Not
’ prosem , required)
b TacousTiC T A
80742/D.G. Set  16.00 ENCLOSURE ADEQUATE'ZZTt';‘r”ate Yes
' ___ISTACK HEIGHT, !
B- Flue gases stacks
[Not Applicable... s B ol SRS v
C- Fugitive emission
iNot Applicable... *_M_:_ i L __” |
D- Details of D. G. Sets
f 1 H = Y A A
f Rating Status of] Height .Of ’, Helght of Stack - Infrastructure facilities for |
S No. )(KVA/ Acoustic | Wik (i | (in meter) - stack emission monitoring §
) ’enclosure ) | Abowe Ground | (Yes/ No/ Not required) (
~ | Above roof | Level i e it
; i
i

:48549

ol £ 3 o - -
INot Applicable... » : a?ﬁ’\:"“?"f'?‘ o3 YHT

Part VI: Information related to Consent Fee Deposition HOY i,

1. I/ We, hereby declare that the information furnished above is correct to the best my/ our knowledge

2. [/We, hereby submit that in case of change, either of the point of characteristic of discharge or the guantity of

discharge or its quality, a

fresh application for consent shall be made and until such consent is granted no change

shall be made.

3

1/We, under
necessary chayg
informatign pr

' 1d the State Board and its official authorized in this behalf by the State Board can make

dification in the data provided by me/ us while deciding the application on the basis of the
; DN~ CE N

AT TS Gl o e s
AR [IorT)




Date:- Signature . i )@ E

Place Name 3
Designation 3
Seal -

Note:

I. Consent application must be accompanied with the fees as specified in the notifications issued by the State
Government time to time.

II. Consent fee shall be paid through Bank Draft payable in favour of the Member Secretary, Rajasthan State
Pollution Control Board or through ECS or through e-Mitra/ CSC or Bank Challan or any other facility as per orders
issued by the State Board time to time.

1I1. Documents as per check list as specified by the State Board shall be submitted along with the application.

IV. All documents including consent application form submitted to the State Board shall be signed/ attested by the
proprietor/ authorized signatory along with seal.
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